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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Ninth Session
BULLETIN—PART]

{Brief Record of Proceedings)
Monday, February 5, 2018
No. 101

The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair,
Questions:

Four questions in the list of guestions posted for the day were answered

orally.
Adjournment Motion:

After hearing the Minister for Food and Civil Suppiies, the Speaker *
withheld consent to the moving of an adjournment motion given notice of by
Shri K Muraleedharan and two other Members regarding the serious situation
reported to have arisen consequent on the price hike of essential commodities and
the reported non-intervention by the Government to control the same and

strengthen the public distribution sector.
Calling Attention :

(1) Shri Mullakkara Retnakaran called the attention of the Minister for
Finance and Coir to the necessity to move to the Statutory Pension
Scheme, the State Government Fmployees who are now under

Contributory Pension Scheme. The Minister made a statement thereto.

(2) Shri V. K. Ebrahim Kunju called the attention of the Chief Minister to the
necessity to exert pressure on the Central Government for the revival
activities of the Central Public Sector Undertaking F.A.C.T. The Chief

Minister made a statement thereto.
KNPP. 275/2018(ii).
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The maiters raised by Members Under Rule 304 :

The matters raised by Members in the House Under Rule 304 are listad

below:
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The Ministers made statements on the respective subjects.




Finuncial Business ;

The general discussion on the Budget for the Financial Year 2018-19
commenced, Deputy Speaker, Shri V. Sasi initiated the discussion. The following

Members also took part in the discussion:
Shri K. C. Joseph
Shri K. V., Vijayadas
Shri Parakkal Abdulla
Smt. Geetha Gopi
Shri K. Dasan
Shri P. J. Joseph
Shri K. Krishnankutty
Shri O. R. Kelu
Shri P. C. George
Shri M. Mukesh
Shri V. K. C. Mammed Koya
Shri V. T. Balram
Shri K. Rajan
Shri K. Babu
Prof. Abid Hussain Thangal
Shri K. J. Maxy

Shri K. V. Abdul Khader



Shri Anil Akkara
Shri Raju Abraham.

The discussion was inconclusive.

The House adjourned at 3.06 p.m. to meet again at 8.30 a.m. on Tuesday
February 6, 2018,

V. K. BABU PRAKASH,
Secretary.



